HIGH COURT OF ORISSA: CUTTACK

NOTICE
No. III- 03/2025/ 14318 Date:- 15.07.2026

RESULT OF PRELIMINARY EXAMINATION HELD ON 05.04.2026 AND OTHER

IMPORTANT INFORMATION RELATING TO RECRUITMENT TO THE POSTS OF
TRANSLATOR PURSUANT TO ADVERTISEMENT NO. 02/2026.

The 89 (Eighty-Nine) candidates, whose Roll Numbers are given below have
qualified in the Preliminary Examination held on 05.04.2026 and therefore found
eligible to appear in the next stage of examination i.e. Main Written Examination for
recruitment to the posts of Translator in the Court’s establishment pursuant to
Advertisement No:-02/2026. The Main Written Examination will be held on
28.07.2026 at New Conference Hall, High Court of Orissa, Cuttack-753002 as per
the following Schedule:

Reporting
Sitting Subject Time
Time
1st Sittin Language Test
. S 08:30 A.M. to 10:30 A.M.
(English & Odia) )
2nd Sitting | General Awareness/ 07:30 A.M.
) 11:30 A.M. TO 12:30 P.M.
Reasoning Test
3rd Sitting Translation 02:30 P.M. TO 04:30 P.M.

The candidates are therefore advised to bring their Original Aadhar Card along
with Admit Card which shall be downloaded from 10:00 A.M. of 17.07.2026 till 07:30
AM. of 28.07.2026 by visiting Court’s website i.e. www.orissahighcourt.nic.in

(Recruitment Corner > Examination Portal - Recruitment to the posts of
Translator (Advt. No. 02/2026) - Download Admit Card for Main Written
Examination.

Any inconsistency/ discrepancy found in the e-Admit Card be immediately
brought to the notice of the Recruitment Cell of the Court between 10:00 A.M. to 05:00
P.M. on working days over phone @ 9437498780 sufficiently ahead of the date of
examination.

By order
Sd/- S.K. Dash Ray
Registrar, Examination
Memo No. 14319 (2) / pated 15.07.2026
Copy forwarded to:
1) Notice Board of the Court.
2) Superintendent, Computer Section with a request to upload the.apove notice

in the Court’s website.
4
Registrar, Examination



ROLL NUMBERS OF CANDIDATES WHO HAVE QUALIFIED IN THE
PRELIMINARY EXAMINATION HELD ON 05.04.2026 FOR THE
POSTS OF TRANSLATOR PURSUANT TO ADVT. NO. 02/2026

008 067 141
010 068 144
013 071 145
016 072 146
020 073 148
022 074 154
024 076 155
025 078 156
026 081 160
028 083 161
029 090 171
032 091 172
033 092 174
037 093 175
041 097 176
043 100 180
046 103 182
050 112 184
051 113 185
052 115 186
053 120 188
055 121 190
056 122 191
057 123 192
058 124 196
059 129 199
061 132 200
062 134 201
063 137 202
066 139
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